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Public Sector Coal Mines

3496. Shri Eameshwar Singh:
Shri A. Srecdharan:

Will the Minister of Steel, Mines
and Metals be pleased to state:

(a8) the steps taken to modernise
the coal mines in the public sector
during 1966-67: and

(b) the amount of foreign exchange.
if uny, used for the purpose?

The Minister of State in the Minds-
try of Steel, Mines and Metaly (Shri
P. C. Sethi): (a) and (b). Informa-
tion is being eollected and will be
laid on the Table of the House.

Export to Coking Coal to Japan

3497. Shri Inderjit Malhotra: Wil
the Minister of Commeroe be pleased
to state:

(2) whether Guvernment propose to
export about 0.25 million tonnes of
coking coal to Japan;

(b) the stage at which the negotia~
tions with the prospective importers
uof that country stand at present;

(c) whether the Metals and Mine-
rals Trading Corporation alone s
authorised to export coking coal or
private producers also are allowed o
explore possibilities to export coking
coal; and

(d) the incentives/facilities being
offered for encouraging export of
coking coal?

ghn ¥ MR W gy m
MR F N s o mE



7191 Written Answers

The Minigter of Commerce (Shri
Dinesh Singh): (2) The fezsibility of
exporting 0.25 million tonnes of Cok-
ing Coal to Japan js still under con-
sideration.

(b) to (d). Do not arise.

Restriction on Movement of Coal

3498. Shri G. C. Dixit: Will the
Minister of Raflways be pleased to
state:

(a) whether any request for the
removal of restriction on the move-
ment of coal from Madhya Pradesh
coal fields North of Jhansi has been
received; and

(b) 1f so, the action taken thereon?

The Minister of Rallways
C. M, Poonacha): (a) Yes.

(Shri

¢(b) The request could not be agreed
to, as the rational and planned source
for coal supplies to destinations north
of XKatni-BingKotah section is the
Bengal/Bihar coalfield.

Any ad hoc movement against the
rationalisation scheme in force would
upset the existing pattern of move-
ment for which ecapacities have
already been developed. This would
thus result in wastage of line capa-
cities and also lead to avoidable cross
movements of coal on difficult routes.

The Sub-Committee set up under
the Coal Development Council’'s Com-
mittee on Transport, Distribution and
Control has alrcady constituted a sub-
commitice to examine the present
restrictions in force for coal move-
ments. Their recommendations are
awaited.

Katoi-Singraull-Chopan Railway Line

3499. Shrl G. C. Dixit: Will the
Minister of Rallways be pleased to
state:

(a) when the Katni-Singrauli-
Chopan railway line is likely to be
completed and opened for traffic; and
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(b) when the section between
Chopan and Singrauli coal fields 1is
likely to be completed und opened
for traffic?

The Minister of Rallways (Shri
C. M. Poonacha): (a) and (b). Pro-
bably the hon. Member is referring
to the rail link from Katni to Obra
viga Singrauli. The Obra-Singrauli
section is scheduled for compietion
by 1st October, 1968, while the target
date for completion of Singrauli-Katni
portion is 31st March, 1970.

Industrial Units in Andhra Pradesh

2500. Shri Eswara Reddy: Will the
Minister of Industrial Deveclopment
and Company Afiairs be pleased to
state:

(a) whether in view of the chronic
famine and drought conditions pre-
valent in Anantapur, Kurnool, Chittoor
and Cudappah districts of Andhra
Pradesh, Government propose to start
some Industrial units in these areas
to relieve unemployment and distress
of the people; and

(b) if so, the details thereof?

The Minister of Industrial Deve-
lopment and Company Affairs (Shri
F. A. Ahmed): (a) and (b). The
information is being collected and
will be laid on the Table of the
House.

Price of Cloth

3502. Shri Madbu Limaye:
Shri Rabi Ray:
Shri Eameshwar Singh:
Shri 8. M, Joshi:
Shri Seqneira:

Will the Minister of Commerce be-
pleased to state:

(a) whether it is a fact that diffe-
rent prices are fixed for the cloth of
controlled varlety produced by diffe-
rent Mills although the count and
quality of yarn are the same;

(b) whether it is a fact that the
controlled prices of the same gquality





